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ISI marked products in the  country 

*372. SHRI GOPALSINH G. SOL-ANKI: 
Will the Minister of CIVIL SUPPLIES, 
CONSUMER AFFAIRS AND' PUBLIC 
DISTRIBUTION be pleased to state; 

(a) whether it is a fact that I.S.I, marked, 
products have not come up to the prescribed 
standards in each market in the country 

(b) if so, the number of such items 
deducted from standard-Mark during the 
years 1991, 1992 and so far in 1993;  

 

(c) whfether  any specific items have 
been identified by Government in this context 
to be covered under I.S.I.   Mark; and 

(d) if so the details thereof? 

THE MINISTER OF CIVIL SUPP 
LIES, CONSUMER AFFAIRS AND 
PUBLIC DISTRIBUTION (SHRI A. 
K. ANTONY); (a) No such reports 
have come to the notice of the Bu 
reau of Indian Standards (BIS). BIS 
takes a number of steps to ensure 
that ISI-marked products conform to 
prescribed standards through sur 
veillance mechanism which includes 
periodic surprise inspections of the 
manufacturing premises of the licen- 
sees, ytesting of sampljesi drawn 
from the factories of the licensees 
and open market, action against the 
licensees as also against those making 
unauthorised use of ISI Mark, Inves 
tigation of complaints from consum 
ers and feedback from organised 
consumers.  

(b) In case of failure on the part 

of manufacturers to meet the pres 

cribed standards, standard mark i.e. 

ISI is cancelled, thereby prohibiting 

the manufacturers from using the 

Standard   Mark.   The   number of 

licences   cancelled   during   the   relevant 

years is as follows: 

 

(c) BIS Certification Marking Scheme is 

voluntary in nature. However, in certain 

cases, Government has made it mandatory on 

considerations of safety, health and consumer 

production.  

(d) The list of 129 standards in 

respect of which  

(e) BIS Mark has been made compulsory  

(f) is given in the enclosed  statement. 
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Products under Compulsory Certification 
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Criteria to measure poverty line 

*373. SHRI KAMAL MORARKA: Will 
the Minister of PLANNING AND 
PROGRAMME IMPLEMENTATION be 
pleased to state: 

(a) whether it is a fact that accor 
ding to a recent survey the popula 
tion below poverty line is estimated 
to   be around 37 per cent; 

(b) if not, what are the figures according   
to   Government   estimates; 

(c) -what is the criteria used to measure   
poverty line   in   India; 

 
(d) whether this criteria is the same 

which is adopted in developed Nations; 

(e) if  nor, what is the difference; 

(f) what has been the effect of (he 
change in criteria effected during 1980s;  and 

(g) what is Government's reaction to the 
report of expert group set up by the Planning 
Commission whose report has been received, 
in January, 
1993?  

 


